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Exodus of Non-MusIims from East 
Pakistan 

(Shri Raghunath Singh: I Shri Hukam Chand 
Kachhavaiya: 

I Sllri Sidheshwar Prasad: 
·734. --( Shrimati Jyotsna Chanda: 

I Shri Hem Raj: I Shri P. C. Borooah: 
Shri p. R. ChakravertJ: 

L Shri Ram Harkh Yadav: 

Will the Minister of Extenuu 
Affairs be pleased to state: 

(a) whether he has seen the report 
of the Committee of Inquiry set up 
by the Indian Commission of Jurists 
to inquire into the exodus of non-
Muslims from East Pakistan in 1964; 
and 

(b) if so, the action G<lvernmem 
propose to take in the matter? 

The Minister of External Affairs 
(Shri Swaran Singh): (a) Yes, Sir. 

(b) The Indian Commission of 
Jurists is a private body which has 
made its own study on the subject. 
The G<lvernment of India have re-
cently appointed an official Com-
mission to enquire into the exodus 
of non-Muslim refugees into India 
from East Pakistan. However, the 
report of the Indian Commission of 
Jurists is being brought to the atten-
tiOn of Indian Missions abroad to 
enable tllem to present the true facts 
and counteract the propaganda bemg 
done by Pakistan against' India 
abroad. 

OtIice of Indian Deputy High Com-
mislioner, Dacca 

"735. Shri Hem Barua: Will the 
Minister of External Affairs be 
pleased to state: 

(a) whether it is a fact that a 
special posse of constabulary has 
been posted by Pakistan authorities 
to guard the Office and residence of 
the Indian Deputy High Commis-

sioner and also the Indian Visa Office 
in Dacca; 

(b) if so, whether Govl>rnment 
have ascertained from the Pakistani 
authorities the reoasons compelling 
them to take this special protective 
measure; and 

(c) the reasons as given by the 
Pakistani authorities? 

The Minister of External Mairs 
(Shri Swaran Singh): (a) Special 
police pickets were posted at the 
Office and residence of our Deputy 
High Commissioner and also at the 
Indian Visa Office on March 15, 1965. 
However, these were withdrawn from 
the Office and the residence of the 
Deputy High Commissioner after a 
few days. The picket posted at the 
Indian Visa Office continues to re-
main there. 

(b) No, Sir. 

(c) Does not arise. 

Firing by East Pakistan RUles 

(Shrimati Jyotsna Chanda: 
-737 j Dr. L. M. Singhvi: . 1 Shri Hakam Chand 

L Kachhavaiya: 
Will the Minister of Defence be 

please to state: 

(a) whether it is a fact that on or 
about the 18th March, 1965, there was 
heavy concentrated firing by the East 
Pakistoan Rifles on Indian Sentry 
positions on the Lathitilla-Dumabari 
East Pakistan border; and 

(I~) if so, for how many hours and 
for the last how many days, the firing 
has been continuing and whether the 
Indian forces returned the fire? 

The Deputy Minister in the Minls-
try of DefenCe (Dr. D. S. Raja): (a) 
Yes, Sir. 

(b) The East Pakistan Rifles ~ 
towards our posts in the LathitI!1a 
area from 13th to 15th and on 17th 
March, 1965. The intensity of fire 
varied from one round to four rounds 
on each date. From the 18th March 
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th.ey started heavy intermittent firing 
With LMGs, and rifles which continued 
till the 28th March, 1965. Fire was 
returned by OUr Border Security For-
ces to the extent necessary. 

A cease-fire was effected from mor-
ning of the 29th Marcih, 1965. 

R"tirement Age of Defence Services 
omeers 

*138. Shri Bari VIsIuw Kamath: 
Will the Minister of DeteJU:e be 

pleased to state: 

(a) whether the question regarding 
retirement age of Defence Services 
Officers has been considered; 

(b) whether it has been revised 
upwards; 

(c) if so, the extent thereof; and 

(d) if not, the reasons therefor? 

The Deputy Minister in the ¥inis-
try of Defence (Dr. D. S. Raju): (a) 
No, Sir. 

(b) and (c). Do not arise. 

(d) The existing retirement ages 
for officers are considered generally 
adequate. Fu:iher increase in those 
ages will be to the detriment of the 
Services, which call for physical and 
mental fitness of a high order. 
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